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(a) the total area of land .under 
cultivation in the country, State-wise;

(b) whether there ia any scope to 
increase cultivable land; and

. (c)  if so, the details thereof and 
tne measures taken by the Govern
ment in this regard?

THE MINISTER OF AGRICUL
TURE AND IRRIGATION (SHRI 
SURJIT SINGH BARNALA): (a)
A statement is enclosed giving total 
Cultivated area in different States 
during 1975-76.

(b) Yes. It may be possible to re
claim about 50 lakh ha. comprising 
/oughly 25 per cent of the cultivable 
wastes and fallow other than current 
Tallows (including ravine and alka- 
linf lands).

(c) Two schemes, namely, Central 
Scheme of Pilot Projects for Amend
ment of Alkali/Acid Soils and Pilot 
Project for protection of Table Lands 
and Stabilisation of Ravinous Areas 
are in operation. An area of 28,000 
hectares of alkaline soils and 11,000 
hectares of ravine lands have been 
reclaimed or improved for cultiva
tion.

S ta tem en t
CULTIVATED AREA IN INDIA 

1975-76 (PROVISIONAL)

(Thousand Hectares)

State Cultivated
areaf

Andhra Pradesh 13,430

Assam . . . . 3,712

Hihar . . . . 10,071

Gujarat . . . . 10,077*

Himachal Pradesh 613

Jammu & Kashmir . 799

Karnataka • *1,310

Kerala . . . . 3,335

State Cultivated
area

Madhya Pradesh 19,466

Maharashtra 19,107

Manipur@ 140

Meghalaya 339

Nagaland 113

O risu 6,693

Punjab 4.994

Rajasthan. 17,038

Sikkim N.A.

Tamil Nadu . . 7405

Tripura . 245

Uttar Pradesh 18,185

YVesi Bengal 6,!85*

All India 154,736

•Estimated 
5  Ad-hor estimate.

X.A. Not Available 
•^Comprises of net area town and cur

rent fallows.

Regularisallon of temporary teachers 
of Delhi University

4659. SHRI MOHINDER SINGH 
SAYIAN WALA: Will the Minister
of EDUCAITON, SOCIAL WELFARE 
AND CULTURE be pleased to state:

(a) whether it is a fact that the 
temporary teachers of Delhi Univer
sity are agitating for extension and 
regularisation of their services; and

(b) if so, the steps being taken in 
this regard?

THE MINISTER OF EDUCATION, 
SOCIAL WELFARE AND CULTURE 
(DR. PRATAP CHANDRA CHUN- 
DER): (a) and (b). According to the 
information furnished by the Univer
sity of Delhi, its Executive Council 
considered this matter in its meetings 
held on 14th April, 1978 and 28th
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April, 1978 and decided that certain 
categories of temporary teachers be 
regularised and that in other cases, 
pending final settlement, one year’s 
extension be given. The University 
Grants Commission has informed that 
it proposes to discuss the question of 
the number of teachers admissible 
according to the prescribed teacher- 
pupil ratio with University and others 
concerned.
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Flats to an Official of the Janata 
Barliaiaentaey Office, New Delhi

4661. SHRI K. A. RAJAN: Will the 
Minister of WORKS AND HOUSING 
AND SUPPLY AND REHABILITA
TION be pleased to state:

(a) whether Government has pro* 
vided accommodation from the Central 
Government pool to a Research Office* 
in Janata Party Parliamentary Office,\

Cb) if so, what are the details there* 
of;




